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‘PAssED BY THE GOVERNOR ((ENERAL OF INpIA IN COUNCIL. - .

(Received the assent of the Governor Geneﬁzli:’onkf‘tklz‘e' 16th
‘ ' . September, 1914.) o C

An Actto amend the Indian Life Assurance -
. ~ Companies Act, 1912. -
o . YWHERBAS itis expediont to amend the Indian
Vet “TLit'e Assurance Companies Act, 1912 ; It ishereby
enacted as follows:— = : = S
1. This Act may be called the Indian Life Assur- St ttle.
- ance Companies (Amendment) Act, 1914. )

Vot161s 2. In section 4 (1) of the Indian Life Assurance Amendment
of1912. Companies Act, 1912, and in the forms of Balance (1) and Third

Sheet {A) and (B) set forth in the Third Schedule to Schedulo, Act

the Act, for the words « Comptroller General ”’ the T

words  Controller of Currency * shall be substituted. '




